
13.05.2014                        J-1       PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M
1. FAO(OS) 579/2013 SMT. SANTOSH ARORA & ORS. ANKIT JAIN, YAKESH ANAND
   CM APPL. 20049/2013 VS. SH. M.L. ARORA MURARI KUMAR, PRATEEK KUMAR

COURT NO.2  
(DIVISION BENCH-2)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

1. W.P.(c) 5360/2013 ROHINI EDUCATIONAL SOCIETY (REGD.) MANINDER SINGH
   CM APPL. 11993/2013 VS. DELHI DEVELOPMENT AUTHORITY KAMAL GUPTA 

& ANR. RAJIV BANSAL
NEERAJ CHAUDHARI
RAVJOT SINGH

COURT NO.6     
(DIVISION BENCH-6)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE G.P.MITTAL

AT 2.15 P.M
1. CRL.A 282/1998 SAT PARKASH YADAV S.P. SINGH CHAUDHARY

VS. STATE (GOVT. OF NCT OF DELHI) RAJAT KATYAL
2. CRL.A 480/1999 BALWAN SINGH AND ORS. RAJINDER KUMAR

VS. STATE RAJAT KATYAL
3. CRL.A 100/2014 MUNNA PANDIT AISHWARYA RAO

VS. STATE RAJDIPA BEHURA
4. CRL.A 83/2014 DILBAGH SINGH V. MADHUKAR, 

VS. STATE SACHIN DEV SHARMA
ANITA COWSHISH
RAJDIPA BEHURA

COURT NO. 12  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M
1. MAC.APP. 366/2010 ÒRIENTAL INSURANCE CO. LTD. L.K. TYAGI
   CM APPL. 10949/2010 VS. ANITA GUPTA & ORS. RAVINDRA NARAYAN
   CM APPL. 19150/2011
2. MAC.APP. 504/2010 ANITA GUPTA RAVINDRA NARAYAN

VS. KAMLESH & ORS. L.K. TYAGI



13.05.2014                        J-2       PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 25 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.A 219/2006 AMARJEET @ MINTO JAYANT K. SUD
VS. STATE KUSUM DHALLA

2. CRL.A 221/2006 DEEPAK @ DEEPU S.K. TANDON, R.V. NAIK
VS. STATE KUSUM DHALLA

3. CRL.A 389/2006 MONU @ PARVEEN SUMAN CHAUHAN
VS. STATE KUSUM DHALLA

COURT NO. 26 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M
1. CRL.A 172/2012 PRADEEP SANJAY KUMAR, PARUL SHARMA 

VS. STATE NEERAJ KUMAR SINGH

COURT NO. 15 
HON'BLE MR. JUSTICE V. KAMESWAR RAO

AT 10.30 A.M
1. W.P.(C) 5821/2002 STATE BANK OF BIKANER & JAIPUR ANIL KUMAR SANGAL

VS. S.K. TALWAR SIDDHARTH SANGAL
ATUL NAGARAJAN
SUSHANT KUMAR THAKUR
SUJEET SINGH MALHOTRA
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